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(xOV ERMENT OF CHHATTISGARH
Commercial Tax (Excise) Department
Mantralayva Mahanadi Bhavan,
Capital Complex, Naya Raipur

NOTIFICAT_ION
Rmpm', ﬂated Leeg -""’ sl

, 0 4ICT(E>\‘)/V(§§,) In -exercise of the powers conferred by sub-section (1)
(B _1th'c.iause (d), (e),_“(f), (g} and (h)- of sub—sect:on (2)-.and provxsz) to ﬁub-




